Pursuant to the orders of the Hon'ble Supreme Court to reserve 5 million tons of food grains
for distribution to the 150 poorest districts or the extremely poor and vulnerable sections of our
society and the recommendations received in that regard from the Central Vigilance Committee on
Public Distribution System (CVC on PDS) headed by Justice (Retd.) D.P. Wadhwa, the
Government has made additional allocation of 2,57,126.67 M.Ts of rice and wheat at BPL prices for
three months to 45 districts in eight States on 21st July 2011. 210 MTs of wheat at AAY prices has

also been allocated as per recommendation of the CVC on PDS.

Government has also allowed, vide Notification dated the 10th February 2011, export of 1 lakh
tons of "Sona Masuri' and 25,000 tons each of 'Ponni Samba’ and 'Matta' type of non-basmati rice.
Further, vide Notification dated the 19th July 2011, it has permitted export of 10 lakh tons of non-

basmati rice on private account.
Planning for reservoirs in Uttar Pradesh

$*20. SHRI NARENDRA KUMAR KASHYAP: Wil the Minister of WATER RESOURCES be

pleased to state:

(a) whether it is a fact that reservoirs/ponds have been used for the purpose of water

harvesting in the country since ancient times;
(b) whether it is also a fact that most of these have become extinct due to neglect;
(c) ifso, the details thereof; State-wise;
(d) whether there is any plan to revamp them; and
(e) if so, the details thereof, State-wise, particularly with regard to Uttar Pradesh?
THE MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): (a) Yes, Sir.

(b) and (c) The fact of the matter is that according to third Minor Irrigation Census (2000~
2001), out of 5.56 lakh tanks and storages in the country under surface flow and surface lift
schemes, 85,807 water bodies/tanks are not in use. The State-wise details of these water bodies are

given in the Statement (See below).

(d) Yes,Sir.

FOriginal notice of the question was received in Hindi.
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(e) The Government of India approved the scheme for Repair, Renovation and
Restoration(RRR) of water bodies with two components (i) one with external assistance with an
outlay of Rs 1500 crore and (ii) another with domestic support with an outlay of Rs 1250 crore for

implementation during Xl Five Year Plan period.

Under the scheme of RRR of water bodies with external assistance, World Bank Loan
Agreement has been signed with the State Government of Tamil Nadu for Rs. 2182 crore to restore
5763 water bodies having a CCA of 4 lakh hectares, of Andhra Pradesh for Rs. 835 crore for
restoration of 3000 water bodies with a CCA of 2.5 lakh hectares, of Karnataka for Rs. 268.78 crore
for restoration of 1224 water bodies with CCA of 0.52 lakh hectare and with Orissa for Rs. 448 crore

for restoration of 900 water bodies having CCA of 1.2 lakh hectares.

A sum of Rs 520.82 crore has since been released under the scheme of RRR of water bodies
with domestic support during the year 2009-10 and 2010-11 which includes release of Rs. 29.08 crore
to the State Government of Uttar Pradesh under the Bundelkhand package for 28 water bodies, Rs.
147 .12 crore to State Government of Orissa for 1321 water bodies, Rs. 121.51 crore to the State
Government of Karnataka for 427 water bodies, Rs 189 crore to State Government of Andhra
Pradesh for 1029 water bodies, Rs 25 crore to the State Government of Bihar for 15 water bodies, Rs.
7.33 crore to State Government of Madhya Pradesh(Bundelkhand) for 78 water bodies and Rs 1.78

crore to State Government of Meghalaya for 1 water body.

The State Government of Uttar Pradesh submitted project proposals for Rs. 99.32 crore for
Jhansi, Mehoba, Chitrakoot, Hamirpur, Banda, Jalaun and Lalitpur districts for 39 water bodies
under Bundelkhand package. Out of these, 28 water bodies falling in the Drought Prone Areas
Programme (DPAP) category at the cost of Rs 46.15 crore have been funded under the scheme of
RRR of water bodies with domestic support and a sum of Rs. 29.08 crore has been released to the

State Government during 2010-11.
Statement

Slatewise detalls of the Water Bodies in the country

S.No. Name of State Total Number of water bodies not in use
1 2 3

1 Andhra Pradesh 24014

2 Arunachal Pradesh 125
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1 2 3
3 Assam 265
4 Bihar 2676
5 Chhattisgarh 6592
b Goa 98
7 Gujarat 2160
8 Haryana 35
? Himachal Pradesh 43
10 Jammu & Kashmir 88
M Jharkhand 4371
12 Karnataka 3928
13 Kerala 678
14 Madhya Pradesh 4702
1% Maharashtra 8218
16 Manipur 0
17 Meghalaya 76
18 Mizoram 170
19 Nagaland 25
20 Orissa 5569
21 Punjab 25
22 Rajasthan 1448
23 Sikkim 65
24 Tamil Nadu M9
25 Tripura 49
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26 Uttar Pradesh 745
27 Uttaranchal 3359
28 West Bengal 8855
29 Andaman & Nicobars 306
30 Chandigarh 0
31 Dadra & Nagar Haveli 0
32 Delhi 0
33 Pondicherry 3

TOTAL 85807

WRITTEN ANSWERS TO UNSTARRED QUESTIONS
Local area development by MCL
1. SHRI RAMA CHANDRA KHUNTIA: Will the Minister of COAL be pleased to state:

(a) whether the Mahanadi Coalfields Limited (MCL) is spending money for local area

development; and
(b) if 50, the amount sanctioned and utilized during the last three years, year-wise ?
THE MINISTER OF COAL (SHRI SHRIPRAKASH JAISWAL): (a) Yes, Sir.

(b) As informed by Coal India Limited, the total amount sanctioned and utilized during the

last three years is given as under:

(Rupess in Lakh)

Year Fund Allocation Expenditure
2008-09 880.00 490.00
2009-10 1937.03 1491.75
2010-1 5200.40 (Provisional) 5345.46
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